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By Advocate Shri R,

Shri S. K. Sinha,
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I.A.R.I., Pusa,
New Del hi.

Sharma

Versus

Respondent

ORDER (ORAL)

Hon'ble Mr. Justice V. S. Mali math --

The contertipt of court petition filed in this

case is dismissed as withdrawn without prejudice to

the petitioner's right to approach the Tribunal in

appropriate proceedings if the circumstances justify

such a course of action to be adopted.

( S. r: Wqe )
Member (A)

( V. S. Ma 1 i til a t h -i
Chai rman


